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IN THE TENTRAL BDMINTISTRATIVE ‘i‘RIE‘-UNAL:HY[}ERHB%{J SENCGH

'R.P.No.131/92 ' AT HYDERABAD

in . o ] -
u.R.Na,594/90.. , : : ,\rQYRHV”
Rxfoxitex 0t, of Decigion: \ \

]

The Union of India, Rep. by Secretary (Estt),  Petitionerg/Respondents
Rallway Board, New Delni & 7 Others S . .

shri D.Gopal Rao,-SC for Rlys. ) Advacate for :
) ' the Pzc¢itionersg/Respon-

A= dents

Yarsus ‘
Syed Basha & another . W“MJ_Mﬂujmm__;wm"m__j?es;andents/Applicants»
shri V Venkateswara Rao o E Advocate for
. " TSI TTTthe Respondent s/Appld
—QE/ . cants

 CTRAM:

THE HCHTBLE MR.R.Balasubramanian : Member (A)

n

THE HON'BLE MR.cC,J.Roy : Member(J)

e dhether Revorters af local papars may
be allowed to see the jucamont?

Z, Ta be referrczd ton the Renortsrs or nat?
; . )

3. Whether their lcrrships wish to sss
the fair espy of the Judgment?

4. thether it needs to be circulated to
otner Henches af ths Tribunal¥

5. Remzrks of Vice-Chairman on ColumAs
1,2,4 (to be submittsd tc Hom'ble
UlCE”gﬂal;mdﬂ sh=zre he is not on

the Bznch,) " :

avl/ - . | r*;b//f’

~ HRBS H
M(A)., = M(J).



: HYDERABAD BENCH

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

AT HYDERABAD.
Date of Order :30/4° 772

R.,P.No,131/92,.in
0.A.No,.594/90.

1 The Union of India,
Rep. by Secretary(Estt),

Railway Board, New Delhi,

2. The General Manager,
S.C.Rly,, Secunderabad.

I3. The Chief Personnel Officer,
S.C.Rly., Secunderabad.

4. The Chief Signal &
Telecom. Engineer,
Secunderabad. ‘

. 5, The Sr. Divl, Signal &
Telecom.Engineer (Maintenance),

Guntakal Division,
' Guntakal. .+ Applicants/Respondents
' Vs.
' 1. Syed Basha
.. Respondents/Applicants

2. N.,Nagaraju

Counsel for the Applicants/ '
Respondents :: Shri D.Gopal Rao,SC for

' Counsel for the Respondents/
Applicants :: Shri V.Venkateswara Rao

CORAM:
Hon'ble Shri R.Balasubramanian : Member(a)

Hon'ble shri C.J.Roy : Member(J)

I Order of the Division Bench delivered by Hon'ble shri
R.Balasubramanian : Member(a) Y

(In circulation).

: This R, P, is filed to review the order dt. 30,10.92

in the 0.A.

2. The review applicant has ralsed five grounds in su

of revising the order. It is stated that some of these

grounds could not be brought to the notice of the Tribu

at the time of hearing, we stralghtaway reject such a

since the failure of the Railways to present the case

properly can hardly be a plea for revision. That apart
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all the points raised herein have been dealt with in the
order 4t. 30.10.92. Nothing new is now presented and
there is no error apparent in the judgement. The R.P.
can be easily dismissed and is dismissed with no order

as to costs,.

QLAmey#iﬁ::;;éf::;;%

{ R.Balasubramanian ) ( c.J.Roy )
Member (A) . ' Member (J).

)

&

Registra

Dated: 77053 W\"f?f

Copy to:-

1. Secretary(Estt.), Railway Board, Union of Indisa,
New Delhi.

2. The General Manager, South Central Railway, Secunderab

3. The Chief Personnel Ufficer, South Central Railway,
Secunderabad.,

4, The Chief Signal & Telecom, Emgineer, Secunderabad.

5. The Sr. Divl, Siggal & Telecom Engineer (Maintenance),
Guntakal Division, Guntakal.

6. One copy to Sri. D.Gopal Rao, SC for Railways, CAT, Hy

7. One copy to Sri, V.,Venkateswara Rao, advocate, CAT, Hy=

8. One. spare copy. -

Rsm/-



